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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
Original Application No. 737/2022

In the matter of:
Sh. Amit Aggarwal ...Applicant
Versus

..Respondents

STATUS REPORT ON BEHALF OF DELHI POLLUTON

PECTFULLY SHOWETH:

le Tribunal taken up the above captioned matter lastly on
basis of Original Application filed by Mr. Amit Aggarwal
un-authorized “Ramleela Manchan & Bhavya Mela” programme
h was scheduled for 25.09.2022 to 05.10. 2022 in the Smriti Van, having its
Water body popularly known as Machhli Park which is just sharing the
common boundary wall of Sector-A, Pocket-B/C, Vasant Kunj, Delhi.

2. That, in compliance with order dated 29.01.2024, DPCC has filed its action

taken report through email on 09.04.2024 which is available in the record of
this Hon’ble National Green Tribunal.

3. That, in the report dated 09.04.2024 it was s

tted before this Hon'ble
Tribunal that DPCC has carried out hsp“eg

d a oopy of the

inspection report alongwith ph’otd )
of the observations
26.03.2024 to Del
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4. That Delhi Jal Board with respect to letter dated 26.03.2024 has submitted its
response on 14.05.2024, wherein DJB has confirmed that STP installed in the
Smriti Van Park, Vasant Kunj for treatment of sewage/waste water is now

functional after having carried out routine yearly maintenance. It is also stated

hat DJB has no role in the matters related to maintenance of Machchli wala

e fer, no treated effluent analysis report at the outlet of STP was

| JB to DPCC as sought vide letter dated 26.3.2024. Copy of

(Dr. BMS Reddy)
Sr. Environmental Engineer




DELHI JAL, go 2 . :

ARD: GOvT B iy

OFFICE OF THE EXECUT!\&I?G?T' g oL

ROOM NO.-25, o g,
JHANDEWALAN, KaRoL gacy R

Delhi Jal Board NEW DELHI; -1 3
] E-Mail: djbw MRS

No.: DIB/EE(WB)-I/2024/ 11_1 <

Dated: 14.05.2024
To

‘The In-charge, CMC-I1
Delhi Pollution Control Committee,
D tment of Environment, GNTCD

of Hon’ble NGT dated 29.01.2024 on 0.A. no. 737/2023
al Vs DDA & Ors”.

04.2024 issued by EE(HCD-4)DDA about
venation/Bio-remediation of the water

rs related to Machhali wala Talab

to share the detail in advance.

R.K ansaiv) ﬂ’u,

Ex. Engineer (WE)-! ,-.




